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Ministry of Environment and Forests,
New Dethi,
(iii) for serial number 17 and the entries relating
thereto, the following serial number and entries shall be
substituted, namely:—

“17. Shri J.S. Kamyotra, —Member-Secretary”
Additional Director
Central Pollution
Control Board,
Delhi,
[No. Q-15014/2/2003-CPW]

RAINEESH DUBE, Jt. Secy.

Note :—The principal notification constituting the Central

Pollution Control Board was published in
the Gazette of India vide number G.S.R.
998(E), dated 21 September, 1974. The noti-
fication reconstituting the existing Central
Pollution Control Board was published in the
Gazette of India, Extracrdinary vide number $.0.
1621(E), dated the 27th September, 2006 and
subsequently amended vide number $.0. 859 (E)
dated the st June, 2007.
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